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PAPERS LAID ON THE TABLE

No t i f i c a t i o n  i s s u e d  u n d e r  Es s e n t i a l  
Commodiths Act

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): Sir, on be-
half of my colleague, Shri A. M. 
Thomas, I beg to lay on the Table, 
under sub-section (6) of section 3 of 
the Essential Commodities Act, 1955, 
a copy of each of the following Notifi-
cations:—

( 1 ) G.S.R. No. 217, dated the 7th 
April, 1958.

(2) G.S.R. No. 218, dated the 8th
April, 1958, making certain fur-
ther amendment to the Punjab 
Rice (Movement Control)
Order, 1957.

(3) G.S.R. No. 219, dated the 8th
April, 1958, making certain
amendment to the Amritsar 
and Gurdaspur Districts Ric* 
(Export Control) Order, 1957.

(4) G.S.R. No. 241, dated the 15tb
April, 1958, making certain
further amendment* to the
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Bombay, Wheat (Movement 
Control) Order, 1958.

(5) G.S.R. No. 241, dated the 15th 
April, 1958, making certain 
further amendment to the In-
ter-Zonal Wheat Movement 
Control Order, 1957.

[Placed in Library. See No. LT-674/58]

ESTIMATES COMMITTEE 
S ix te e n th  a n d  T w e n ty -f i r s t  R e p o rts

Shri Morarka (Jhunjhunu): On be-
half o f the Chairman of the Esti-
mates Committee, I beg to present 
the following Reports of the Estimates 
Committee:

(1) Sixteen the Report on the Minis-
try of Education and Scientific 
Research in respect of National 
Archives of India, Departments 
of Archaeology and Anthro-
pology, Museums, National Gal-
lery of Modem Art and National 
Library, Calcutta.

(2) Twenty-first Report on Plann-
ing Commission.

PUBLIC ACCOUNTS COMMITTEE 
F o u r t h  R e p o r t

Shri T. N. Singh (Chandauli): I
beg to present the Fourth Report of 
the Public Accounts Committee on 
the Appropriation Accounts (Rail-
ways), 1954-55 and Audit Report, 
1956.
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